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(1) Individual responses which address questions raised in the consultation
paper-14.
{(11) Individual responses which are general in nature-63.

{(111) Individual responses with personal information with held on request-05.

{(1v) Common text responses-4100.

A total of 9 counter comments were received as under:-
(1) TSPs/ISPs-01.
(i) TSP/ISP Associations-01.

{(111) Companies and organizations-07.
Payment of subsidy amount to Chhattisgarh

+#221. DR. BHUSHAN LAL JANGDE: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) whether it is a fact that interest loss is being incurred by Government of
Chhattisgarh because Central Government 1s not providing Public Distribution System

subsidy amount in time; and

(b) whether the balance amount of 2014 and the amount due upto March, 2015
for subsidy of rice distribution from Central Government under various schemes is
yet to be received by the State Government and whether the said subsidy will be

released at the earliest?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAM VILAS PASWAN): (a) and (b) Food subsidy is
released as per funds allocated in the Budget for food subsidy. Chhattisgarh has
adopted Decentralised Procurement (DCP) scheme, under which subsidy for stock
of food grains retained by the State Government and distributed under Targeted
Public Distribution System (TPDS), National Food Security Act, 2013 (NFSA) and
Other Welfare Schemes (OWS) 1is released by Government of India directly to the
State. Food subsidy is released to DCP States on quarterly basis as advance and
adjusted on a provisional basis in the next quarter. As per existing principles, 90%
of admissible claim of the State is released as advance subsidy. For provisional
subsidy, 100% of fixed incidentals such as MSP, taxes and statutory levies etc. and
95% of balance incidentals which are variable are allowed. Balance 5% of varable

cost 1s released after finalization of economic cost on the basis of audited accounts

T Original notice of the question was received in Hindi.
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furnished by the State. Details of claim submitted by Chhattisgarh and food subsidy
released to them in the financial year 2013-14 and 2014-15 are as under:

(¥ in crore)

Year Claim submitted by Chhattisgarh Subsidy released
2013-14 2538.52 252927
2014-15 3368.52 3356.81

Some States including Chhattisgarh avail loans from banks to manage procurement
operations on which interest is paid by them. Therefore, to save interest costs, State
Governments are advised from time to time to make some budgetary provisions for
DCP operations.

Food Corporation of India (FCI) releases subsidy for stocks delivered to the
central pool by State Government agencies of Chhattisgarh as and when bills are
submitted. FCI has made payments of ¥ 5239.86 crore and T 5784.90 crore to the
State Government agencies of Chhattisgarh for central pool stock of rice for Kharif
Marketing Season (KMS) 2013-14 and 2014-15 respectively. Payments of ¥ 7.76 crore
and ¥ 77.87 crore are pending for KMS 2013-14 and 2014-15 respectively due to

non-submission of requisite supporting documents by the State.
Paperless railway tickets in Maharashtra

*222. SHRI MAIJEED MEMON: Will the Minister of RAILWAYS be pleased

to state:

{a) whether Government has anv plan to introduce paperless railway tickets and
railway platform tickets at all stations of Maharashtra or at some selected railway

stations;
{b) whether this is going to be selective; and

{c) if so, the names of the stations and the reason for selected stations instead
of all stations in Maharashtra, the details thereof?

THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): (a) to (c) With
a view to facilitate convenient booking of unreserved tickets by passengers without
having to stand in long queues to purchase railway tickets, Indian Railways introduced
the facility of paperless unreserved ticket, season ticket and platform ticket booking
through mobile phone in suburban sections of Central Railway and Western Railway
as a pilot project. At present, the facility of booking unreserved and season tickets
through mobile phone is available at 108 stations of Mumbai suburban sections of

Central Railway and Western Railway. The facility of booking paperless platform



